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Dated |2 the April, 2012

NOTIFICATION

- The following Act of the Législat’ix‘ve Assembly of

the National Capital Territory of Delhi receited the assent of the Lt. Governor of Delhi on the a5
lished for general information:-

March, 2012 and is hereby pub

«THE DELHI APPROPRIATION (NO. 1) ACT, 2012 '
(DELHI ACT 03 OF 2012)

(As passed by the Legislative Assembl

March, 2012)

y of the National Capital Territory of Delhi on the 21

[28" March, 2012]

An Act to authorise payment and appropriation of certain further sums from and out of the
Consolidated Fund of the National Capital Territory of Delhi for the services in respect of the

financial year 2011-2012.

BE it enacted by the Legislative Assembly of the National Capital Territory of Delhi in the
Sixty — third Year of the Republic of India as follows:-

Short title.

issue of

Rs. 983,67,30,000/- .
from and out of
the Consolidated Fund
of the National Capital
Territory of Delhi for
the financial year
2011-2012

Appropriation.

1-..

This Act may.be called the Delhi-
Appropriation (No. 1) Act, 2012.

From and out of the Cﬁnsolidated--fleund,-pf_
the National Capital Territory of Delhi, there
may .be paid. and applied further sums not .

exceeding those specified in  column (5) of
the Schedule,amounting in the aggregate
to  the sum of rupees nine hundred eighty
three crore sixty seven lakh thirty thousand only
towards defraying the several charges which
will come in the course of payment during the

~ financial year 2011-2012  in respect  of

the services . ; specified in
column(2) of the Schedule.

The sums authorised to be paid and

applied from and out of the Consolidated
Fund of 'the National Capital Territory of Delhi

Schedule in relation to the said year.

by this Act, shall be appropriated = for the .
-services and ' purposes expressed in- the



THE SCHEDULE
(See sections 2 and 3

(Rs. in thousands)

Sums Not Exceeding, - b3 &

MAND ' Voted by the Gha{ﬁgd N L
NO. SERVICES AND PURPOSES [fgistatwe Consolidatad Total -
2 - S_Sfmbw Fund -
1 - 2 3 4 5 4 "
1 Legislative Assembly Revenue 5202 966 - - - 6258 '
2 General Administration Revenue - 200 . 100 300
Capital 400000 . 400000 -
3 Administration of Justice Revenue 1085442 3863 1089305
B Finance - Revenue 300 . 300
Capital 50000 . 50000
5 Home Revenue 300 950 1250 '
6 Education Revenue . 331782 700 332482
v | - Capital 148260 .. 148260
7 Medical and Public Health  Revenue 732280 3645 . 735025 1
Capital . 100 W e 1000
8 Social Welfare Revenue 1219488 | . 1219488
Capital 400 - 400 .
9 Industries Revenue 33440 1647 35087
10 Development Revenue 381842 ' .7 381842
Capital 100 . 100
11 Urban Development and Revenue 1600 . . 1600
Public Works Capital 5432933 . . 5432933
12 Loans " Capital 1100 & 1100
Total ) 9824859 11871 9836730
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